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Setting up of Power Generation Units
by Private Entrepreneurs

*159 SHRI SHIV PRATAP
MISHRA.

SHRI PARVATHANEN]
UPENDRA

Wil] the Minister of ENERGY be
pleased to state

(a) whether 1t 1s a fact that a large
number of private entrepreneurs
have approached the State Electricity
Boards for setting up power genera-
ting umts, and

(b) 1f so, what are the naies there-
of and the action taken thereon?

THE MINISTER OF ENERGY
(SHRI KALYAN SINGH KALVI).
(a) and (b) Seven State Govern-
ments have invited offers by inser-
tlon of advertisements in the News-
papers from the private entrepreneurs
for implementation of their projects
totall:ng ‘o 10528 8 MW 1n the pri-
vate sector The State Governments
are competent to process these applh-
cations 1n terms of the guidelines an-
nounced by the Government to
encourage private sector participation
n power generation for the purpose
of allowing private entrepreneurs to
execute their prolects The names of
the State Governments and the de-
tails of the projects adver'ised by
them are annexed [See Appendix
CLVI1, Annexurc No 30]

In addition to the above power
projects 1n private sector under the

following categories

(1) On gomg 5 (five) projects of
627 Megawatt,

(1) Under techno-economic exa-
mination—3 (three) prolects of
1180 Megawatt,

(m) Proects m which vrivate
sector have evinced mterest 20
(twenty) of 5773 5 Megawatt,
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are given In Annexure [See Appendix
CLVI, Annexure No 30]

Allocation te sick units in Delhi for
manufacture of LPG Cylinders and
valves

*160 SHRI BEKAL UTSAHI. Wil
the Mmister of PETROILEUM AND
CHEMICALS be pleased to state

(a) whether 1t 15 g fact that Indus.
trial Reconstruction Bank of India
(IRBI) has recommended to the
Indian Oi1l Corporaton to allot manu-
facture of LPG cylinders and valves
to some sick units of Dellu;

(b) if so, what are the names of
such units along with the number of
LPG cylmders/valves allotteq for
manufacture to each of them during
the last one yaer on the recommenda-
tions of IRBI in Delh1, and

(c) what 1g the policy of JOC to
rehabilitate sick units and the guide-
line for allocation for manufacture of
LPG cylinders/valves?. - -

THE MINISTER OF PETROLEUM
AND CHEMICALS AND PARLIA.
MENTARY AFFAJIRS (SHRI SATYA
PRAKASH MALAVIYA): (a) No,
Sir

(b) Does not arise,

(c) Indian O11 Corporation docs
not have any corporate policy on re-
habihitation of sick LPG cylinders and
valves manufacturing units The an-
nua] requirement of LPG cylinders
and valves iz allocated amongst the
units approved by the Oil Industry
Tecknical Committee on the basig of
their past performance, vendor rating
and production capacity

Compensation to Displaced Persons of
Shaktinagar, UP for the Land
Acquired for NTPC Project

1146 CHOWDHRY HWAR1 SINGH:
Will the Minister of RENERGY be
pleased to state-

(a) whether former Prme Minig-
ter declared at a meeting of 9th June,
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1989 at Shaktinagar in Uttar Pradesh
that his Government would compen-
sate the displaced persons who hLave
not been compensated by the NTPC
for the land acquired for power pro-
ject by giving them compensation
equal to the price of their land,

(b) whether he also declareq that
in addition to that every family mem.
ber would be given Rs 100 per men-
sem ex-gratia; and

(c) if so, what action has been

taken by the present Government in
the matter?

THE MINISTER OF STATE FOR
ENERGY (SHRI BABANRAO DHA.
KANE) (a) and (b) The former
Prime Minister had stated in a meet.
ing held at Shaktinagar on 9th June,
1989 that displaced families who have
not received the benefit of employ-
ment would be compensated for their
loss of monthly income and an addi-
tional Rs 100/- per month ex-gratia
till their resettlement

(c) The information iy being col-
lected and will be laid on the Table
of the House
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Delayed Publication of Natrition News

1148 SHRI B K HARIPRASAD
Wil the Mmister of HEALTH AND
FAMILY WELFARE be pleased to
state

(a) whether 1t is a fact that the
Nutrition News brought out by ICMRe
NIN, Hyderabad 15 invariably behind
scaedule and the July 1980 issue car-
ries results wof National Nutrition
Monitoring Board surveysof1975—80
;w uch were brought out by ICMR i

989,

(b) whether Government will
take corrective steps 1n the matter and
ensure that results are bhroughi out
early, and

(c) whether any NNMB surveys
have been conducted after 1980 and if
so whether these have been publish.
ed in Nutrition News?



